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THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Central
Universities are fully funded by the Central
Government through the University Grants
Commission (UGC) . A major share of UGC's
Non-Plan budget is made available to Central
Universities and Delhi Colleges for their main-
tenance expenditure. Keeping in view the present
constraint on the availability of financial
resources, Government decided to maintain the
level of Non-Plan expenditure of all
Ministries/Departments, and autonomous bodies
during 1992-93 at the level of last year. This has
imposed resource constraints on UGC was well
as Central Universities.

The Minister of Human Resource Deve-
lopment held consulatations with Chairman,
UGC and Vice-Chancellors of Central
Universities to consider measures to mitigate
the financial difficulties being faced by them.
On the basis of these consultations, the UGC
have withdrawn the Commission's earlier
orders of freezing the maintenance grants.

(b) According to the information fur-
bished by UGC. during March-April,
1992 the Commission held a series of con-
sultations with Vice-Chancellors, Regist-
rars, and Finance/Officers of Central Uni-,
versities and Principals of Delhi Colleges to
cop. with the situation. The economy
measures identified in these meetings In-
cluded reduction of expenditure on tele-
phones, electricity, transport, water, sta-
tionery, etc. to the extent of 20 per cent
curtailment in expenditure on hos,pitality.
travel, study leave teaching and non-
teaching posts, etc.

(¢) Commercial Banks are already pro-
viding need-based finance under the "Edu-

cational Loans" Scheme.

Suggestion of UNESCO team to Taj
Mabhal

1681. SHRI SARADA MOHANTY:
SHRI CHIMANBHAI MEHTA:
SHRI ANANTRAY

DEVSHANKER DAVE:
SHRIMATI MIRA DAS:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the world
famous monument, Taj Mahal at Agra is
losing its white shine;

(b) whether an expert team of UNESCO
has suggested the closure of lower fomb
Cenotaph Chamber if so, the details thereof;
and

(c) whether it is a fact that white marble
monument had become rough and slightly
coloured: if so, what are the reasons for this
deterioration?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMERT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) The
marble surface of Taj Mahal is not losing its
white shine.

(b) No Sir.

(c) On account of inherent mineral
impurities, present in some of the marble
slabs used in the construction of Taj Mahal,
one colour steaks exist which is not a recent
phenomenon.
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Charges against the Principal of Kendriya
Vidyalaya No. 1, Agra

1683. SHRI SARADA MOHANTY:

SHRI MOHD. KHALEELUR
RAHMAN:

SHRI MISA R. GANESAN:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether it is a fact that the previous
Principal of Kendriya Vidyalaya No. 1 Agra
had been detached and temporarily posted
out, pending some allegations which he was
facing;

(b) if so, whether the charges have been
prima facie established; and

(c) if so, whether the' Principal has
been/is being transferred elsewher pending a
formal enquiry?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes, Sir.
The Principal, Kendriya Vidylaya

1, Agra was ordered to report to
Assistant Commissioner Jaipur pending
inquiry.

(b) The question is being examined.

(c) Does not arise at present.



